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year (uplO 3Uth April) arc also under 
consideration. 

(b) and {c). Consideration of industrial 
licence applicat ions necessi tutes fairly 
detailed examinatioJl of various aspects of 
the proposnl~ ;lnd the di~rosal or particular 
arl'lications is often delayed due to 
various f;lctors. In Wme of these cases, 
the appl ications did not I'TUdde all 
necessary particulars and additional 
information had to be obtained. In 
certain other cases, policy decisions on 
the industry as :1 whole had to be arrived 
at. It is difficult to indicate precisely 
the time by which the pending applications 
will de disposed of. However. Government 
are conscious of the need for expeditious 
disposal of all licence applications and 
It is being sought to ensmo that, as far 
as po~sible, decisions on licence applica-
tions are taken withill 3 months of receipt 
of application or receipt of full information 
from the applicant party, whichever is 
later. 

()elay in COD1pletion of Jarau-Harabhsngi 
Irrigation .Project, Ori ssa 

2184. StlRI D. K. PANDA: Will 
the Mini~ter 01 IRRIC'ATION AND 
I'OWER be pleased to stale: 

(a) whether 'Jarau lIur,.lbhanl,;i' In iga-
';011 Project ill Ganjon! District ill the 
~·.tate of Ori,sa was included in the Third 
I ive year Pian alld whether the sallie is 
under im estigation: 

(h) the reasons for its non-incl\lsion 
III the Fourth Five Year Plan; 

(,) whether (jovernlllcnt had received 
tile lir>1 report ill 1963 and secolld reron 
ill 1'}",7 rclating to lh" .1ar:lu.lIarabhallgi' 
Irriga.i"\1 I'rLljcCt; if ""'-!, the reasons for 
nut Inking up t.he WOIk thi~ year; vnd 

(d) when 
\:0 I111)letcd'! 

I hI! will be 

TIlE DEPUTY ~IINISTER IN TilE 
l\I1NISTRY Or IIdUGATION ANI) 

POWER (SHRI n. N. KUREEL):(a) to (d). 
A preliminary repoIt on the Jaran 
Harabhangi Scheme was received by the 
Centrai Water & Power Commission in 
J96.t. It was sugge,ted to Ihe State 
engineers that delai led • investigations 
might be carried out. In JUlle 1967, the 
Union Minister of Irrigation and Power 
inspected the site and suggested 'that an 
alternative site for the dam, a spillway 
and waler conductor &ystem might be 
investigated with a view to economisiog 
on the cost of tile s.:hemc. It is reported 
by the State Government that Ihese 
investigations are still in JllOgrcss. 

The project can be considered for 
inclusion in the developmental plans of 
Orissa after the projed report, based on 
detailed investigations, is received from the 
State Government. 

Payment 01 Hoaora rium t'J Stall of 
Foreign Traffic Accounts Oliicc, 

Delhi and Trame Acrounts 
Office, Ajmcr 

~IR5. SHKI SAMAR MUKHERJEE: 
will the Minister (lr RAILW,.\)·S be 
rleased to ~.tate 

(a) whether the work. regarding 
extraction of branch line earnings I"or 
the year \96<)-70 waS done by th.: stalT of 
the l'ulcign Tr"nic Accounts Oflice, 
Western Railway, Delhi and Tratlic 
Accounts OtYicc at Ajmer 011 bonor:lriul1l 
l,asis; 

(b) if S(J, \\hether the honoral"lull1 
has since been raid to the staIr; and 

(e) if 1101, the rca~iUns l(Jr Ihe dcla~ 
<llhl "hell ito; pa,'lIlcnt \\ill be Ill~dc .? 

THE tvll]';ISfLOR UI· RAtLWAY~ 

(SHRI lJAN{!M.t\"NTll.o\\YAI: (a) Yes 

(h) ],;1). 




